CUSTOMS, EXCISE AND SERVICE TAX APPELLATE TRIBUNAL
CHANDIGARH

REGIONAL BENCH - COURT NO. 1

Excise Appeal No. 55882, 57476 & 57231 of 2013

[Arising out of Order-in-Appeal No. 234/CE/APPL/CHD-II/J&K/2012 dated
04.12.2012 passed by the Commissioner (Appeals), Chandigarh II]

[Arising out of Order-in-Original No. JNK/CEX/017/13 dated 13.02.2013 passed by
the Commissioner, Central Excise, Jammu]

[Arising out of Order-in-Original No. 35/CE/Commr/DM/RTK/2012-13 dated
31.01.2013 passed by the Commissioner, Central Excise Rohtak]

M/s Met Trade Indialtd = ... Appellant

Metenere Limited
152, Sicop Industrial Area, Kathua (J & K)

VERSUS

C.C.E Jaummu L. Respondent
OB-32, Rail Head complex, Jammu 180012

APPEARANCE:

Present for the Appellant: None
Present for the Respondent: Shri Aneesh Dewan & Shri Narinder Singh,

Authorized Representative
CORAM: HON'BLE MR. S. S. GARG, MEMBER (JUDICIAL)
HON’BLE MR. P. ANJANI KUMAR, MEMBER (TECHNICAL)

FINAL ORDER NO. 60477-60479/2023

DATE OF HEARING: 05.10.2023
DATE OF DECISION: 05.10.2023

PER S. S. GARG

None for the appellant.

2. Perusal of the records shows that on the last date of hearing

i.e. 03.08.2023 none appeared on behalf of the appellant but in the



2 E/55882,57476,
57231 of 2013

interest of justice one last opportunity was given and notice was

directed to be served through Jurisdictional Officer, Jammu.

3. Ld. DR placed on record the panchnama proceedings stating
that at the time of the visit of the Excise Officer the factory was found
closed and the notice of hearing was pasted on the main gate of the
factory of M/s Met Trade India Ltd., Kathua in the presence of two

witnesses but in spite of that nobody is present today.

4, It appears that the appellant is not interested in pursuing their
appeals. Hence, the appeals are dismissed for non prosecution with
the liberty to the appellant to seek restoration by moving appropriate

application giving sufficient reasons for non-appearance.

(Dictated and pronounced in the open court)

(S. S. GARG)
MEMBER (JUDICIAL)

(P. ANJANI KUMAR)
MEMBER (TECHNICAL)

Kailash



